THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 30™ NOVEMBER, 2022

Disposal of cases

Pendency of Cases
which are more than 5

Ovening Balance Institution during the Disposal during the Closing Balance at the which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 93511 393899 | 487418 4596 31830 36425 4692 37545 42245 93415 388176 | 481598 368 1916 2284 14312 51226 65538
NAGALAND 1617 2930 4547 93 135 228 74 159 233 1636 2906 4542 04 12 16 300 788 1088
MIZORAM 2784 3023 5807 635 591 1226 637 621 1258 2782 2993 5775 09 06 15 361 152 513
AsgxgggaL 2763 13337 16100 249 703 952 311 831 1142 2701 13209 15910 06 126 135 497 4081 4578




